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}Bon ble Smt Lakshm1 Swamxnathan, Member(J)
?Hon ble Shr1 S.P. ~B4swas, Member(A) .
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(Both C/o Pata Proc6391ng Centre N.S.S.0. ‘ R

Department~of Statlst1cs, Ministry of Planning, _ A e }5,5
""‘10@82) , : e
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Minxstry of P annzng, GLT Road,
ﬂBara -Nagar,

Calcutta. - ... Applicants.

:?Ry Advocate urs Shy&éia'Pappu,‘Sr, Céunsel with =
;ShrlﬁP:Qmod.Kumar;&gShri:R. Krishnamurthi.

. R ‘—:--« -Versus

"Union of lndiawihrough

i. :-Secretary, -
Pepartment of'Expend re,
Ministry .of Finance, No th Block,
New Delh1

2. Thn Secretary,' : ‘ B
Department of -Statistics,
Ministry of Planning, S
Sardar Patel Bhawan, Sansad Marg, oo
New Delhi. . | ( ‘ U

3. - Chzet Executzve Officer, :
National Sample Survey Organlsatlon, , T
Ministry of Planning, Sardar Patel Bhawan, v
Sansad Marg, New Delhi.

e

The Director, = ~ ,

Data“ Processing Divisiorn, ‘ -
. Nationa: Sample Survey Organlsat1on,

T 164, GLT Road‘“Bara ‘Nagar,

ff.C&iCHtta.
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hs£C.S: Gachdéva. §/0; Shri H.L
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Sh..V.Ks Bhatnagar S/o Shri J.P.. Bhatnagar:

“m_iﬂéil éig.EDéiafP;aéeéézhavEeﬁtré~&;é S.Dmi; ;
i< Deptt. "of zStatistics, Mindstry. of Flanning,
‘Hans Bhawan,New Delhi.110002. o

.D. Ramteke S5/c Sh. Dashnaéh.Ré&take

Tk PR

'S rawan Borikar S/0 3h. Anadﬁ

Shri C.R. Shah §/c Shri F. Shah
Shri D.D. Dhinda S/c 5h. K.D. Dhinda
Eh, M. Héjumdar 5/c 5h. A.5. Majumdar
Sh.»Shaékér'Vasmik S/c Sh. Damduji Vasmik
- 13, Sh; Shangar4ﬁa55 S/o Sh. N.C. Dass

14, 5Sh. Asit Saha S/o0 Late Sh. .M. Saha

All C/o0 The Director
Data Processing Division,
Ministry of .Plamning, BLT
Calcutta.
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ttacharya Sh: ‘Day

Pﬁgceéi
%nning,iNagpur}m:

X fﬁhbulkaf S/c,h.-SQgﬁdep b@bulkar
C/o DPD3=NSSO ‘Ministry,d¥cPlanﬁng,eﬁhmadabad

25. ESh. peodatt

"Shy -AN. Mishr3:5/0 Sh.- R.N. Mishra
~L/ try of Planning,}Giridih

27. Sh. M. i

e

28. Sh..A. Chaudhary

—~

S/ojSh}

'29. -Sh. M. Sarkar S/o0 Sh. J.

'B0. “Bh. S.K. ‘Roy S/0 Sh. K.N. Roy
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31. -%Sh. Md. Shamsudin S/o Sh.

_géll'C}o:SécFétaf§l . ‘
“Natiocnal Sample Survey Organisation:
«N.iEmp;oyees;Asso:iationg

- "Hans Bhawan-11, New Delhi-2

(By .Adwocate Mfs.Shyamla Pappu, Sr.Counseliwith
- SN.Pramod Kumar and Sh.R.Krishnasurehd o




VERSUS
_Union of India
pecretary, Department. of Expenditure

Ministry of Finance, North Block,

- New Delhi,

The Secretary, Deptt, of Statistics
Ministry of Planning, X
Sardar Patel Bhawan, Sansad Marg,

New Delhi,

Chief Executive Officer

Naticnal Sample Survey Organisaticn
Ministry of Planning

S;;dar Patel Bhawan,

Sansaéd Marg,

Rew Delni,

The Directer

Data Processing Division

National Sample Survey Organiéaticn,
164, GLT Road,

Bara Nagar,

Calcutta, ’ «ss s Respondents,

(By Advocate Shri V,S.R. Krishna )
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Sh. Pradeep Kumar Kapil S/o Sh. ».R, Kapil.

1.
2.

3.

9.
10.

11.

20.

Sh. Balbir Singh 5/0 Sh.

Sh., P.S. Chauhan S/o Sh.

#rs. Indu Dutta W/o Sh,

Mrs, Swarn Issar W/o 5Snh.
s~

Late, K R.N, Sharma,
K.L. Chauhan,
Rajender Dutta.

Raiesh Issar.

Sh. Xrishan Chand Gautam 5/5 3h, R,C. Gautam.

3h. 5.K. Tripathi S/0 °

Mrs, Shasri Sapra W/o

'sh. Satya Dev Gupta S/o0 Sh. 5.K.L. Gupta.

#“rg, Pavns=sh 3harma Ww/c 3h, T.Lal. -

3n. Rajender Xumar KAPOOr 3/- Late Sh. H.L. Kapoor.

sh. Shahid Al:i S/o Sh. Late C’.S. Ali.

Sh. Som Nath S/o Sh, H.L., Madan

sk, A.K. Gupta S/o 3h. Laze. H.C. Gupta

Sh. M.L. Goel 5/o Sh. R.5. Goel.

Sh. N.P.S. ®hli S/o Sh. Inder Sinah Yohli,

Mrs. Sudesh Anand W/o Sh- Vinay Kumar,

¥rs. Uma Kapoor W/o Sh. A. Parsad,

Mrs, Manorama Bahal W/o Sh. L.K. 3ahal.

Mrs. Meeno Maheshwari W/o Sh. Rajeev Maheshwari,

Mgs, Shampa Bhattacharjes w/0 Sh. S.K. 3Bnattarchjee.

Sh. Vinod Kumar S/o Sh. G.2. Dondiyal.

COntd.;:.
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- 41, = Mrs é@u sRaman W/o Sh, A..K. Ra@é'n.
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Mrs,*R.Jayalakshmi

Sh. 5:8. Sarkar

fafe o

R z .

S/o Sh.(Late) B.3.Sarkar.

Y ocessing:Centre;. -
of Statistics,

“Ministry of Planning, Hans
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Smt . Usha Sreedharan F.shreedharan W/b'P.Sreedharan.

Smt. Dolly Roy W/o Sh. £.x. Roy,

47, Smt. Madhuri Gopal Maidu W/c Sh. Gopal “aidu.
i 48. Sh. Gangadhar Awachitrans Chandankhede S/o 3h. Awachitraoc C.
Khede,
4c, Smt. Shri Lata Pal W/o Sh. A. Pal.

50. Smt. Uppal Nandi w/o Sh, D. mandi.
51, 'Sh. Anil Dinkar Raulwar 3/5 Sh, Dinkar Raulwar,

‘ 52, Sh. Harish Chandra Natthuji Dudhe S/c sh. Nattuji Dudhe,

53. Sh. Dhanraj Lahamuji S/o 3h. Lahanuji Dahat,

4t 54, Sh. Prahlad Rajaram Tambe S/o 3h. Raja Ram Tambe,
55, Sh. Kamaldas B8hiwaji Bansod S/oASh. Shiwaji Bansod,

; _55. Sh. Daulat Bajra5>Kamble 5/0 3h. Bajrao Kamble,
% 57, Sh. Ghanshvam Shripad Selve 3/o Sh._Shripaé Salva,
i3 .
é _ 58, Sh. Prab?akar Udav Dewaikar 5/o Sh.Udhav Bewaikar,
Y .
% 59, Sh. Vinayak Laxman Bghzdure 5/0 Sh. Larman R2ahadure,
;; 60. Sh. Jacannath Fadurang Dhamde 5/0 35h. Padurarg Chamds,
é 61, Sh. Dakram Moharpat Nandashwar S/o “Mchpat Nandesiwzc-,
2 -4 62, . 3h, Bhaurao Kisanrao Sonbarse S/o S5h Kisanrzo Sonbz-se.,
; 63, Sh. Ramesh Pusaji Barapatrs S/o 3h. Pusaji Baracatre,
é €4. ' Sh. Mansaram Motiram Nandagaoli S/o Moti Ram Nandgaoli,
é 65, Sh. Prabhunath Wasuaeo Khapekar S/o Sh, Wasudeo Khapekar,
H
§ . €6, 3h. Prabhudas Ranchgndra Rangari S/o sh. Ramchandrs Rangari
P
F 7. Sh. Jogeshwar Estari Shende S/o Sh. Estari Shende .,
% 68, Sh, Suresh Yadav Rao Ukey S/0 Sh. Yadav Rao Ukey,
‘ i fi// _
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sh. Gauri Shankar Dashrath Ninwae 3/o0 Sh. Dashrath Niwae.

70. Ssh. Kailash Maroti Meshram S/o Sh, Maroti Meshram.

71. Sh. Manik Dashrath Ramteke S/o Sh, Dashrath Ramteke,
72. Sh. Bhoraj Nathuji Hatmode S/o Sh. A. Mathuji Hatmode.

All C/o Data Processing Division

g . - 'N.S.5.0. Ministry of Planning, Nagour.
; . 73, cSh. Raj Kishcos2 Prezsaéd S/o Sh. Bhubaneshwar Prasad.
& N 74, gh. Amar Kumer Sinh2 S/o Sh. Tribhuwan Parasac.
? : 75, Sh. Alok Kumar Gupta S/o 3Sh. Tulsi Parsanhe Gurta.
?' ; 716, Sh. Naszem Ahemadé S/¢ Sh. "d, Zainul Abedin,
é‘ ; 77. Zh. Ram Chander Xoeri S/0 Late Sh. Cec Chandrz Koeri,
; - 78. -Sh. Ranieet Banerjes 3/o Late 3h. Anil Kumer Zzanerjee.
i 5. 3h. Ram Krishna Zos2 Z/c La= Zh. EZimal K:i:hna 3ose.,
q 80. Md. 3uliman 3/c Late 3h. Fanchu M4ian.
Al C/o Data Processing Diwvision
4 N.3.5.%, Ministrv of Flanning,
i
: Giricih. ees.Feritioner/Aprlicants.
% -4 {By Advocate Mrs.Shyamla Pappu,Sr.Coﬁnsel with Sh,pramod
g Kumar & Sh.X,Krishnamurthi;
; Versus
; Union of India B
1. Secretary
' Department of Expenditure
Ministry of Finance, North Block, - :
J New Delhi,
3
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Secretary

Department of Statistics
Ministry of Planning,;
gsardar Patel Bhawna, |
3ansad Marg, -

New Delhi,

3. chief Executive Cfficer,

National Sample Survey Organisation

Ministryof Planning,
sardar Patel Bhawn,

' 3ansad Marg, New Celhi.

3, The Director

~a-a Frocessinz Division

Ma-ional Samciz2 Survey Organisation
Minis«rv cf Flanning,

31T RCad, Bara YNagar,

Zalcutta.

(By Advocate Shri V.S,.R, K&ishna )
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Sh, Om Prakash S/o Sh, Shiv Charan Dass,

Sh. R.L. Dhingra S/o Sh, Bisakh Ram DPhingra.

Sh. B.L. Taneja S/o Sh, (T.ate) Sawal Ram RX Tanejis,
Mrs, kusum Lata Mathur W/0 Sh. R.B.Mathur,

#Rs. Jyoti Parkash B/o Sh. Bhim Sen,

Mrs, Kanchan Talwar W/o Sh., M. Talwar,

Sh, P.R. Agnihetri S/o Late Sk, H.E. Agndhotri
&h, ¥.,X. Popoli S/o Late Sh, R.. Popli.

sh. T.H. Chawla S/0 Sh, Sardari Chawla
All C/o Data Processing Centre,

KR.8.5.0. Deptt. of Statistics,
Ministry of Planning, Hansx Bhawan,

New PMelhi,110002,

Sh, R,N, Patil S/o Sh, N, Patil,.

Sh. R.M. Bagade 8/0 Sh, M. Bagade,

smt. G.G. Gajbhe W/o Sh., G. Gajbhe,

Sh. S.N. Paul S/o0 Sh, N, Paul.

Sh. S.S. Mukher jez S/o Sh, S.K. Mukherjee,
Smt. R. Bhattacharya W/o Sh. H.-Bhattachatya.
Sh. P,P, Mashram 8/o0 Sh. P. Meshram,

Sh, D.A., Shambharkar S/o0 Sh, A. ShamBharkar.

Sh. P.D. Bhagat S/0 Sh. D, Bhagat.

contd...




A1 C/o Déta Procassing Division,

4

KeSe3.04, Ministry of Planning,
Wagpur.

2., HMiss Anima Biswas D/o Sh. Umapati Biswas
. w23 'Sh, Ashim Chatterfes S/o Late Sh, Bibhuti Bhushan Chatter joe
%4, Miss Shantd cépea D/o Sh. Ananth Nath Gupta

i 25. Sh. Mangal Kumar S/0 Sh.(Late) Beni Pandit.

26, Sh, Bhim Singh S/o Sh. Durga Pd. Harijan (NSSO Ahemadabad)
3 S YN Shan e S\o- o \ode S\trpa Vrorod Sworre

N R L 2 hevr o C B e
)’ . .

All C/o Data Processing Diviaion,

8,5.8.0,, Ministry of Planmning,

Giridih, o..PetitionerfAppokicants,

i
(By Advo- te Mrs.Shyamla Papou Sr.Counsel with Sh. pPramod
Kumar sh,R.,Krishnamurthi)

P

Vargus

Unison of India

) Sacretary
Deptt. of Expenditure
Ministry of P&nance, North Bloc)f
Faw Delhi., |

Vel
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2.{769 Sgcretary |
fbeptt. of Statistics,
Ministry of Planning
Sardar Patel Bhawan,

sansad Marg, New Delhi.

3. Chief Executive Officer
Kational Sample Surwvey Organisation
Ministry of Planning,
-Sardar Pae=l Bhawan,

'{Sansad Marg, New Delhi.

4,iThe Director

‘Data Processing Division -

Naticnal Sample Survey brganisétidg
Ministry of Planning

GLT ROad, Bara Naga:,

Calcutta.

(3v advocat2 Shri V.S.R, Krishna )
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pENSY

Sh., K.K. Patnevs- S/o Late Sh, Jassu Ramp
Mrs,., Krishna Kumari W/o Late Sh, Amar Nath
Ms, Mamta Chowdhury D/o Late Sh. S.Sengurpta

sh, P,M. Kiurian S/o Late Sh, Thacko Mathew

Sh, Ashit Ranjan Guha S/o Late Sh, Jadunath Guhs

Nikhil chnndré Zhater jee S/o Late 3h, Xashi Nath Chaterjee
Sh. 3umekhal Das 3/o0 Lat= Sukhendra Zha T=zs

3h. Sudhensn Ranjan Senqguta 3/0 Late 3n. Jog:nfer Th.3engur:

3h, ¥ali Pade 3a3hz 3/o Late 3h. Basanta ¥.3zna

Sh., Ajit Mohan Zhoukcurtys/o La e 5%, Mancnar Thoudhary
Sh. Hari Frassc 3anerjee S/o Late Jatinendcz Banneriee
Sh, Kalachand Mukherjee 53/0 Late Netaii Tnaand Mukheriee
Sh. Pawan ¥umar 3/0 Sh. 3atnarain

all c¢/o General 3ecr=tarv

National Samgple Survey Zmployses Organissticn

Hans 3hawan-II,,New Delhi.2, ...Petigdoners/

Applicants,

(By Advocate Mrs.Shyamla Pappu,Sr.Counsel with
Sh.pramod Kumar & Sh.R,Krishnamurthi )

1.

}Q /.

Versus

Union of India

Secretary, Deptt. of Expenditure

‘Ministry of Finance, North Block,

New Delhi.

contd.,..




2. The Secretary.

Department of Btatistics

Ministry of Planning, sardar Fatel Bhawan,

sansad Marg, New Delhi.

3. Chief Executive Officer

National Sample Survey Organisaticn

Ministry of Planning,
sardar Patel Bhawan,

sansad Marg, MNew Delhi.

4, The Direc-Or

Data Froceséing Division

Nati:nal Sample Survay Organisatior

GLT Roas, Bara Nagar,

Calgutta .

(By Advocate Shri V,S.R. Krishna )

contd....
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( ShS.NSen Gupta S./o Sh.(Late) Lﬁ.M.Sengupta

Mrs. Sarla Vaid W/o Late Sh. S.P. vaid
Mrs.K.K.Girdhaf W/o Sh. Prabhu Dayal Girdhar
Mrs. Raj Mallick W/o Sh. O.K. Mallick

Ms. P.Sengupta D/o Late Sh,. Satybrata Dasgupta
Ms. Chhaya Dutta D/c Late Sh. K.M.Ghosh

Ms., Pronati Dutta D/o Late Sh.R.R. Ghose ,

Mr. R.N. Katyal 5/0 Late Sh. CTh. G.3. Katyal

P E 9. Sn. A.3. Roy Choudnary 5 /o latesw. Giside Rey creudnny
; _ 3 ! 3

“’ :C - . .

: : L , Cmoraem TS

. i _ 110, Mrs, Karuna Mitra B/o S \me Rowned¥

T 4 ‘ i

% T 1\, Mr. Yasin Ansari 5/0 Sh \sie. Fomenu TAe™

{ Rt

|

i

] 19. Mrs. Dipti Sen Gupta W/o Sn-\ed= aras Lot Sew C%\'\‘ |

- 12. Mrs, Apzrana Fauzdar W/c Sw ™M K-m’&d""”-

1y, Mrs. Namita Sarkar W/o Sn-\ade Haxidn Ches A S "

-~ :'_ /k
) . -
D 1S. Mrs, Reta Gupta P/0 S\ \=sde 3“‘%& ! e
g . 16. 5h. Sasanka Sen S/o Late Sh., Swandra Kumar Sen
' 7. Gour Ch, Andn S/o Late Sh. Sadhan Th. AAwon

18. sSh. Chanch{ Kumar Chathaha §/o0 Late Sh. Sushil Kumar Chaltys
19 Sh. Anil Kumar 3/0 5h.Radha Ballabh Xundu

l 26. Sh. Haridas Ganguly S/o Lae Sh, 3atydndra Kumar Ganguly
’ Sh. Himangshu Kumar Ghoseh S/c Sh.(Late) Girindra Kumar Ghosh
Sh, Subél Zhandra Maity S/o Lare 5h. Rashal Th. Maity

Sh. Bhol= »~+h Makher‘ee S/0 Late Sh, Krishna Ch, Kukherjee

contd...
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sh. Amal Kumar Sen S/o Late Jayanta Kumar Sen
sn. (itecidhan Q_\(\aﬂm\gee S\o Sw. O Q\'\n&\aicg
'All C/o Secretary, :

Rational Sample Survey Organisation,
- *. Employees Association,
Hans Bhawan-1I,

- New Delhi .20

(By Advocate Mrs.Shyamla papou, Sr.Counsel with
Sh.pramod Kumar & Sh.R.Krishnamurthi )

Versus

Union of INdia

CUE e L

l. Secretary,
Deptt. of Expenciture,
Ministry‘of Financa, “crth 51cock,

New Delhi,

2. The Secretavr,
Department of Statistic:
Ministry of Planning, Sardar Fatel Bhawan,

& Sansad Marg, Vew Delhi,Z?

3. 'Chief Executive Officer
National Sample Survev Crganisation,
Ministry of Palanning, 3ardar Patel Bhawan,

I -
Sansad Marg, New Delhi.Z2,

The Director

Data Processing Division,

Naticnal Sample Survey Organisatin}

Miﬁistry of Planning, -

h
;
L

GLT Road, Bara Nagar, -alcutta,

Calcutea,

* ——

by  (By Advocate Shri V.= .R, Krishna )
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..P2-itioner/
Avrvlicants,

A D . ...Respondent,
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13,
14.
15,

16,

«l7= -

Se Aloka Dut+-a D/o Late Sh, 5.2, Ghose

Ms, Kamlesh Katiyal D/o Late sSh, C,L. Sharma

Sh. A.C. Bhar 5/0 Late Sh. P.Z. B8har.

All C/o rata Processing Centre,

N.5.5.0. Ministrv of Planning,

Hans Bhawan, Mew Delhi ..,

Mrs. Pushpa2 Siswas W/o 3h, Rradic ¥Yumar 3iswas

Mr., Mihir Kunar 3arkar 53/cmSh. ¥rishna frasanna Sarkar,
Mrs. Kusum Kali Biswas W /0 Late2 2ikash Chandra Biswas,
Mr. Ashis Kumar Das S/o Sh, 3afananda Dax.

Mr. Uttam Das S/o Sh., (La%=2) “cnctosh Chandra Das,

Mr. Monojay Ghamti S/o0 Lat= Bep:r Behari Ghanti.

Hr, Dibyendu Kumar Ghoshal S/o Late Heramb Ch. Ghoshal,

Mr. Sushen Chandra Das S/o Lat= ¥rishna Pada Das,

Mr. Amal Kumar Mukher jee 5/0 Late Jitendra Nath Mukher jee,

Mr, Dinesh Chandra Dalal S/o Late Chandra Mochan Dalal,
Mr. Pramathes Roy S/o La-e Rajen Rovy.

N

Mr, Suoriya Gupta S/o Late Sh. 3amindra Krishna Gupta,

Mr. Manish Chaudharv S/c Late Haribha jan Chaudhuri

~—

contd,.. R
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‘Mg. Geeta Ghosh D/o Late Mahendra Zh. Ghosh,

Mrs. Sabitri Dek$ W/o Sh. Chitta R. Del.

r, Tarak Ch. Dutta. S/o Late Bisnucharan Dutta.

Mr. Nripendra Mohan Basu 5/0 Lat2 Ramani Mohan 3asu.

Mr, Anutosh chakraberty S /o Late Gopal Chancra Chakarbor-y.

MrL Keshab “handra Biswas S/o Late Phanindra Nath Biswas.

Mr; mimir Baran Paul S5/0 Nail Krishna Paul.
Mm, Tapate Chakarborty W/o Sh. amal Kumar Chakarborcy -
Mr.s Ratna Khan W/o Late Sailendra Nath Khan.
Mr. Santosh Qoy S/o Late Jaytandra Lal fov. ﬁ

Mf. zartha ~arathi 3hattacharjea S/o Amuly:s Xumar Bhattachar; |

Mr. Synil Kumar Ghosh S/o Late Naravan Zh. Ghosh,

Mrs. Chinu Bhattacharye=2 W/o Late 3h. Zupesn Ch. 3hatta:harv94

A

sr. Sandirman Rav 3/0 Late Rajencra CThandra Rov.
sy, Chi-ta Ranjan Xun'u S/o Lat2 3h, Chaitznva Zmaran ¥Xundu.
Mr. Sital Paul S/0 bLate Sh. Sashi Kanta Faul.

‘4r. Sunil Kumar Roy 5/0 Late 3h. Battkrishnz Rcv,
Mr. 2imal Das Gupta 3/0 Lat= Nila Ram Das Gupts.
Mr, Biraj Kumar Basu S/o Birendra Nath 3asu.

vr. Ram ~handra Das S/o Lat2 Purna ~handra Das.

Mrs. Bela Dutta W/o Late Sh. B Suchir Dutta.

mr. Dibakar Pal S/o 5h. Bishnu Pada Pal.

Mr. Jiban Kishore Dev S/o Late Sh. Jatindra Lal Dev.
Mr:.Ranjit Kumar Mandal S/o Date Tulsi Ch. Mandal.
Mr, Bijon Lal Ghosh S/o Late Sh. Girija Nath Ghosh.

“4r. Sakti Ranjan Mukhopa@hyay S/o Late Sh- Santi Ranjan

All C/o Data Processing Deivision, N:S.S.O..

| }
Ministry of Planning. Calcutta. ' . -

(By Advocate Mrs,Shyamla Pappu, Sr.Counsel with -
Shri pramod Kumar & Sh,R.Krishnamurthi )
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VERSUS
Union of India
Secretary, Deptt. of Expenditufe
Ministryf of Finance, North Block,

N ew Delhi,

The Secretary,

Department of Statistics,

Ministry of Planning, 3ardar Fatel Bhawan,

Sansad Marg, New Delhi,

Chief Executive Cfficer
National Sample Surey Organisation

_Ministry of Flanning

~

Sarder Fatel Rhawan,

("
Al
3
n
'\

d Marg,

New Delhi,

The Director

Data Frocessing Divicion

National Sam=le Surivev Crganisatioan
Ministry of Flanning,
GLT Road, Bara Nagar,

Zalcutta, ee .0 RESPONdED*S,

Toae e

(By Advocate sShri V,S.R, Krishna )

contd..
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:} \

Sh, Kuldeep Sharma 5/ 0 Shri G.K.Sharma

ETE

Sh, Arvind Cairae S/0 Late Shri M.P.Cairae

Sh., H.C. Mehra 5/C Late Sh, Chaina Ram -

I

hri Vasudeo Sharma

0]
AN

k. M.C.3harma s/

(93]
n

Sh. s. 3hattacharys 5/0 Late Sh, H.Bhattacharva -

All C/ O Data Processing Centre

’
National Sample Sarvey Orcganisation
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"The applicants in the- aforesaid eight Original
Applications are aggrieved by the action of the respondents in
rejecting their_ claim for implementation/extension of the
benefits of the orders of the Hon'ble Supreme Court to them
dated 9.12.1996 in Hari Shamrao Nimje & Ors. Vs. Union of
India & Ors. {(Civil Appeal No. 16741/96 arising out of SLP
(C) No. 18948/95) read with the order dated 25.9.1998 in
Chandraprakash Mgdhavrao Dadwa & Ors. Vs. Union of India &
Ors. (Review Petition 2096/95 in Civil Appeal No. 5008/98
arising out of SLP () No. 16646 of 1996). According to
them, the orders passed by the Supreme Court in those
petitions have been filed by others who are similarly placed
like them and are working in the Data Processing Centre under
the Ministry of Planning, Government of India and holding the
same posts and designations as the present applicants. The
applicants claim that they are eniitled to the new pay scales
of Re.1400-2660 instead of Rs.1350-2200, Rs.2002-3200 instead
of Rs. 1600-2662 and Rs.2375-3500 instead of Rs 2000-32060
w.e. f. 1.1.1986 or the date of the:r promotion whichever is
later and to be fitted in the appropriate grades in the

red:signated posts.

2. The Apex Court in Hari Shamrao Nimje's case
(supra) allowed the appeal and set aside the Tribunal’'s order
by order dated 9.12.1996. The respondents were directed to
fit the appellants as Grade B’ Data Processing Assistant in

the pay scale of Rs.2000-330Q with all further consequential

benefits. 1t was further clarified by order dated 24.10.1997

that the pay scale will be Re.2000-3200. Thereafter in

Chandraprakash Madhavrao ‘Dawda’e case (supra), the Hon'ble

w

MRS Shieid L heats said 2o




s o st ot sSSP

—”
\ P

-26a

7 Supreme Court in its order daped 25.9.1998 had declared that

the appellants were entitled to the designation of Data

Processing Assistants Grade-111 ( called earlier as Grade'B’)

jin the scale of Rs.1600-266¢€ with effect {rom 1.1.1986, the

date when the IVth Pay Commission gcales came into force. It
was further held that the appellants were also entitled to the
scale of Rs.5000-8000 with effect from 1.1.1996 in view of the
Government orders passed in connection with the Vth Pay
Commigsion recommendations. Although the Apex Court had held
in that case that the judgement 1is applicable.only to those 48
appellantsv who were directly recruited as Data Processing
Assistants in the NSSO, Department of Statistics, Ministry of
Planning, Mrs. Shyamla Pappu, learned Senior Counsel has
submitted that in the order passed by the Hon'ble Supreme
Court on 14.5.1999 {n Kemlakar & Ors. Vs. Union of India &
Ors. {Interlocutory Application Nc 1 in Civil Appeal No.
3182/99, arising out of SLP (C) No. 19257 of 1995)>the Apex

Court has alsc granted to the applicants there the same

directions as given In Chandraprakash Madhavrao Dadwa’'s case

3. Another set of applicants who were woerking in the
National Sample Survey Organisation (NSS0O), Data Processing
Centres at Delhi. Calcutta, Nagpur, Ahmedabad and Giridih, had
filed O.A. 1621/98 which was dispésed of by Tribunal 's corder
dated 7.1.1999. Noting that the applicants are identically

placed and cimilarly situated as the appellants were in the

cases before the Hon'ble Supreme Court referred to above, the

0.4 was allowed with a direction to the respondents tc place
the applicants in the higher pay scale of Rs.2000-3200 and

extended to them this benefit w.e. . 1.1.1986.

|
| ka4
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N Mrs. Shyamla Pappu: learned Sr. coﬁnsel for the
applicants, has contended that the applicants 1in the aforesaid
eight Original Applications aée identically placed as the
appellants 1in the cases before the Hon'ble Supreme -Court
(supra) and they should, therefore, not be deprived ;I similar
benefits of being placed in the higher pay scales w.e.f.

1.1.1986 with all consequential benefits, including arrears.

5. We have seen the reply filed by the respondents
and heard Shri V.S.R. Krishna, learned counsel. A

preliminary objection had been taken by the respondents that

(/]

the Principal Bench has no jurisdiction to entertain thes
applications in the present form as the appriicants are working
in different cities 1n the counptry. This ples 1is, however,
reiectec having regard to the Hon'ble Chairman's order dated
3.12.1929 allowing the transfer petition$, Another preliminary
object:on was that the applicafion is belated and hit bY
limitstion under Section 21 of the Administrative Tribunals
Act 1985 Mrs. Shyamla Pappu, jearned Sr. Counsel, has, on
the other hand,vsubmitted thaf the gquestion of limitation does
not arise as what the applicants claim i1n these cases is the
extension of benefit of the orders of the Bén‘ble Supreme
Court in similar casesS. She has relied on Amrit Lel Vs.
Collector, CEC (Revenue) (AIR 1975 sc 538) and K.1. Shephard
Vs. Union of India (AIR 1988 SC 688). Hav{pg regard to the
facts and circumstances of the case and noting that the
representations made by the applicénts in 1998 for extending
the benefits of the aforesaid judgements of the Hon'ble
Supreme Court to the applicants have been rejected on various

dates in that year only, we are of the view that the plea of

limitation has to be rejected, subject to what is stated.

below.




& On the merits, the respondents have not raised any
serious objections. They have stated that the Department of
Statistics (DOS) have conetituted a committee to examine the
placement of the Electronic Data Processing (EDP) personnel in
Data Processing Division (DPD) after the judgements delivered
by the Supreme Court and Tribunal which is expected to submit

its report shortly,but the same is not placed on record.

7 The main contention of the respondents is that the
applicants in the present eight O.As are not entitled for
extension of the benefits given to other applicants who went
to the Supreme Court in the aforesaid cases as those
judgements are confined to cnly those appellants. However, it
is not denied that the appiitants are similarly 'situated
employees working in various grades in NSSC  in  the Date
Processing Division. The Tribunel in OA 16£21/98 has also held
ir. similar circumstances that similarly situated elpioyees
need not come to Court for seeking identical benefits which
were earlier granted to heir colleagues w:ith which we

respectfully agree

8. However, it is relevant to note that six of these
applications have been filed in the Tribunal in 1999 and two
in 1998 for claiming benefits of higher pay scales w.e. f.
1.1 198¢ based on the judgements of the Supreme Court in
orders dated 9.12.1996 and 25.9.1998. The applicants have
admittedly made representztions for extension of the benefits
¢f the higher pay scales more than a decade later (see for
example representations dated 10.7.1998 and 6.11.199€>in 0.A.

£€13/9%9 which was taken up during the hear:ng by learned Sr.

Counsel for the applicants. It is also relevant to note that

in the similar cases which were before the Hon'ble Supreme

Court, reliefs were first given only to 4% appellants before

e




thew and later on extended to the others whe had filed the
Review. application. In tth;ig%; ;;d circumstances of 'the
cases, having regard also to the judgement of the Supreme
Court in M.R. Gupta Vs. Union of India (1995(5) Scale 29) in
such matters and the provisions of Section 21 of the
Administrative Tribunals Act., 1985, we consider it appropriafe
in the interest of justice, that the monetary benefits flowing
from the fixation cof the applicants in the higher pay scales
should be granted to them only from the date each of the eight
Original Applications has bheen filed before the Tribunal with
notional fixation of pay w.e. . 1.1.198A or from the date of

their promotion, whichever is tater, with consequential

benefits accordingly.

g. In ths result, having regard t5 the facts and

i circumgtances of the case, the above eight Originéi
Applications (0.%.2378/98, O.A. 2372/98, 0 &1 £12/92, 0.A.

613/9¢9, O A. £14/99, 0.41. 615/99, 0. A £16/99 =nd O.A.

£17/99) are allowed with the following directions:

(a) Respondents to review the cases nof the applicants
and identify their new designaticns and revised p8ay

scales in the light of the judgements of the Supreme

[}

Court (supra) and place them in the appropriate

- reviged hi

0Q

her pay scales notionally Witp effect from
1.1.1986 or from the date of their prcmotion}whichever
is later. For the reagons given above, the applicants
shall be entitled to the benefit of the higher pay
scales with effect from the aforesaid date on a

notional! basis and be entitled tc the benefit of

arrears in the higher pay scales oniy from the date of




filing each of the -Original Applications y With

consequential benefits in accordance with law and

gy 8

rules; ; -

(b) The above action shall be teken within four months

from the date of receipt of a copy of this order.

Parties to bear their own costs.

i

10. Let a copy of this order be kept in each of the

TR R ST RO R SIESRR 4, T e O RRRGE SO G Mg

above Origina! Applicaticns.
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